FORM B

PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF M|s. BHARAT PAPERS LIMITED

S. No PARTICULARS DETAILS
1 Name of corporate debtor M/s. Bharat Papers Limited
2 Date of incorporation of corporate | 07-09-2006
debtor
] Authority under which corporate | ROC-Chandigarh

debtor is incorporated/registered

4 | Corporate Identity No./Limited | U21093PB2006PLC030592
Liability Identification No. of

corporate debtor

5 |Address of the registered office | Registered Address:

and principal office (if any) of Village Bhamian Kalan Tajpur
corporate debtor Road, Ludhiana, PB-141001
Principal Office: Village
Logate, Tehsil: Kathua,
Jammu and Kashmir

6 |Date of closure of Insolvency 17-07-2025
Resolution Process
7 | Liquidation commencement date | 18.07.2025 Order dated
of corporate debtor 11.07.2025 rectified vide
order dated 18.07.2025

uploaded on 21.07.2025

8 |Name and registration number |Vijay Kishore Saxena
of the insolvency professional Registration No:IBBI/IPA-001/

acting as liquidator IP-P01766/2019-2020/12708.
9 [Address & e-mail of the liquidator, |Vijay Kishore Saxena, 3rd
as registered with the Board Floor ,100 Kailash Hills, East

of Kailash, New Delhi-110065
vksaxena2159@gmail.com

10 | Address and e-mail to be used for |Address: D-69 (Lower Ground
correspondence with the liquidator|Floor), East of Kailash, New
Delhi, 110065. Email:
irpbharatpapers@gmail.com

11 | Last date for submission of claims | 17-08-2025

Notice is hereby given that the National Company Law Tribunal, Chandigarh Bench has
ordered the commencement of liquidation of the M/s. BHARAT PAPERS LIMITED on
11.07.2025 rectified by order dated 18.07.2025 received on 21.07.2025. The stakeholders
of M/s. BHARAT PAPERS LIMITED are hereby called upon to submit their claims with
proof on or before 17.08.2025 to the liquidator at the address mentioned against item No.10.
The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties. In case a
stakeholder does not submit its claims during the liquidation process, the claims submitted
by such a stakeholder during the corporate insolvency resolution process under the
Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be submitted under section 38.
Vijay Kishore Saxena (Liquidator)
For Bharat Papers Limited
Date: 23.07.2025 IBBI/IPA-001/1P-P01766/2019-2020/12708
Place: New Delhi Mobile No: 95400-11155, 79864-12876
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PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of india
(Liguidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF M/s. BHARAT PAPERS LIMITED

"8 Mol PARTICULARS iR

1 | Name of corporale debtor M/s. Bharal Papers Limited

2 Elmu of Incorporation of corporate | 07-09-2006
abtor
Authority under which corporate -Chandigarh
3 |debtoris Incorporated/registered I il
4 |Corporate Identity No/Limited | J21093P82006PLC030592
Liability Identification No. of
corporale deblor
5 |Address of the regisered office | Registered Address:
and principal office (if any) of Bhamian Kalan Tajpur
corporate debtor Read, Ludhiana, PB-141001
Principal Office: Village
Logate, Tehsil: Kathua,
Jammu and Kashmir
6 |Date of closure of Insolvency 17-07-2025

Resolution Process

! Liquidation commencement date
of corporate debtor

18.07.2025 Order dated
11.07.2025 rectified vide
order dated 18.07.2025

uploaded on 21.07.2025

Parminder So Mahipal (Proprietor) Village an
amount mentioned in the notice being Rs. 18,56,
hundred sixty eight and Paise Fifty Nine only) »
The borrower having failed to repay the amount, noti
the undersigned has taken possession of the prope
him/her under Section 13(4) of the said Act read with
The borrower in particular and the public in gener
dealings with the property will be subject to the ch
(Rupees Eighteen Lakhs fifty six thousand th
interest thereon
The borrower’s allention is invited 1o provisions ¢
available to the borrower to redeem the secured as
Description ¢
Equitable Mortgage of the property vide Registry
Khatoni No. 119, Rect. 36, Killa No. 13/27(2-14)
revenue estate of Village Luhana Sub Tehshil Dahi
of 2017-2018 and 1491,1530 and Badar No. 13. B
Singh, West: Road 20 Feet Wide, North: Road 30 F

Date : 22.07.2025 Place : Rew

%2 LIC HFL R

LIC HOUSING FINANCE LTD 43’“'6'

The following borrowers, guarantors and mortgagors wh
secured by the immovable properties as mentioned below a¢
below of the said table failed to repay the dues of the LICHFL
all the borrowers mentioned in the said table turned N.P.A, De
1o as the ACT) were sent to all the said borrowers, guaran!
amounts of Demand Notices have been mentionad below in
morlgagors, Since soma of the said Demand Notices have t
hereby served under section 13(2) THE ACT to all the said bi
intarestup 1o the date of full payment alongwith interest witt
which LICHFL shall proceed further under the provision of set

8 |Name and regisiration number Kishore Saxena
of the insolvency professional | Registration No IBBIIPA-001/
acting as liquidator IP-P01766/2019-2020/12708

9 |Address & e-mail of the liquidator, | Vijay Kishore Saxena, 3cd
as registered with the Board Floor ,100 Kailash Hills, East
of Kailash, New Delhi- 110065
vksaxena2 159@gmail.com

10 | Address and e-mail lo be used for | Address: D-69 (Lower Ground
correspondence with the liquidator| Floor), East of Katash, New
Delhi, 110065. Email
irpbharatpapers@gmai com
11 | Las! date for submission of claims | 17-08-2025
Notice s heteby given that the Natonal Company Law Trbunal Bench has

ordaced the commancemant of liquidation of the Ms. BHARAT PAPERS LIMITED on
11.07 2025 rectified by order dated 18.07,2025 receved on 21.07.2025. The stakeholders
of M's. BHARAT S LIMITED are heraby calied upon 1o submit their clams with
grncdancfbeMﬂUE?DZ‘Sblhelmda!oralthuﬂdmmMagamiaernNo10
he financial creditors shall submit their daime with proof by electronic means only. All
other crediors may submit the claims with proof in person. by post or by elecironc means
Submisson of false or misieading proof of claims shall atiract penaltes. in case a
slakehoider does not submil #s clams during the Squidation process, the dams submitted
by such a stakeholder during the comorale insolvency resolulion process under the
kﬁdvmaﬂﬁaﬂtmyﬁomddinda(hMmemeum
Persons) Regulations, 2018, shall be deemad to be submitied under section 38

Vijay Kishore Saxena (Liquidator)

For Bharat Papers Limited

Date: 23.07.2025 IBBYIPA-D01/1P-P01766/2019-2020/12708
Place: New Delhi Mobile No: 95400-11155, 79864-12876
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FINANCIAL EXPRESS

Sr.
No|

Name of the Account/ D
Borrower/ProprictorDirector (A

Area Office :(
g Borrower- Mr. Abid Ali S/o Mr, Safiulla Al th

House No, 592ka/556, Azad Lane, Subhani [Of H

Kheda Telibagh, Lucknow Uttar Pradesh-226029 gl';?

Aea-
S !
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Al th:
of PI
Gram
Lucks
Area-
Prake
Boun
North

2 Borrower- MR. OM PRAKASH SHARMA S/0
MR.GAYAPRASAD SHARMA

1. RS-4/2, Driver Colony, Dalibagh Lucknow
Uttar Pradesh-226001

2. House No.14-B, 2862, Patel Puram, Gomti
Nagar Ext. Lucknow Uttar Pradesh- 226010
Guarantor- Mr. Devendra Kumar Sharma Slo
Mr. Ram Kumar

Rlo 16, 17 First Floor. Old Driver Colony,
Dalibagh Hazralganj DGP Office Ke Paas,
Post-GPO, Lucknow Uttar Pradesh-226001

3 Borrower- Mr. Amit Dave Slo Mr. Surendra
Nath Dave

Co-borrower- Mr. Surendra Nath Dave Slo
Late Mr.RajaRam

Both R/o 31130, Vipul Khand, Gomti Nagar
Lucknow Uttar Pradesh-226010

Guarantor- Mr. Vivek Nand Singh Sio Mr.
Odaibhan Singh

Rfo 202, Silver Line App. Near B. B, D Faizabad
Road, Lucknow Uttar Pradesh-226016

Al th
of Res
Pigt 1
Rafi

Lucke
Area-
Nath
Dave
Boun
Passi
Piot |
There

4 |Borrower- All Known And Unknown Legal
Heirs of Mrs. Kumkum Devi Wio Mr. Ram Daur

Al the
of Pl
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